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FINANCIAL   CKEDIT   TO SMALL   

SCALB INDUSTRY 

112. SHRI KRISHNA CHANDRA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government and the 
Reserve Bank of India have been urging 
the State Bank of India and other 
Scheduled Banks to liberalise the 
conditions for extending financial credit 
to small scale industry; 

(b) whether Government is aware 
that the State Bank of India and the 
Scheduled Banks are still too rigid in this 
respect and have not changed their 
attitude in this connection; and 

(c) whether Government propose to 
take any further steps for liberalising 
banking credit to small scale industry? 

THE MINISTER OF FINANCE (SHRI 
MORARJI R. DESAI): (a) Yes. Government 
has introduced with effect from the 1st 
July, 1960 a scheme for guaranteeing the 
advances to small-scale industrial units 
by commercial banks and other 
institutions. The Reserve Bank of India 
has also introduced with effect from 1-1-
1962 a scheme for increasing the basic 
quotas within which individual scheduled 
banks can borrow money from the 
Reserve Bank of India at the bank rate. 
According to this scheme, the quotas are 
increased to the extent of the outstanding 
advances to small-scale industrial units. 

(b) No. 

(c) The question of liberalising the 
terms and conditions on which assistance 
may be granted to small-scale industrial 
units is being reviewed from time to time 
and suitable modifications are made in 
the existing schemes in the light of the 
actual experience regarding the working 
or implementation of the schemes. 

 

t [SETTING UP OF NEW UNIVERSITIES 

113. SHRI V. M. CHORDIA: Will the 
Minister of EDUCATION be pleased to 
state: 

(a) the names o* the States together 
with places where the setting up of 
universities during the Third Five Year 
Plan period has been recommended 
by the Committee appointed by the 
University Grants Commission; and 

(b) what decis'on has s"o far been 
taken by Government on the recom 
mendations of the Committee and by 
when it will be implemented?] 

 


